
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 1373/2024 

 

 

IN THE MATTER OF:   

News item titled “How sand miners laid road across Yamuna between Delhi 

and Ghaziabad” appearing in the Times of India dated 30.11.2024” 

 

I N D E X 

Si. No. Particulars Page No. 

1. Status Report on behalf of District Outer North, 

Govt. of NCT of Delhi   

1-3 

2. Annexure-1: Copy of the Minutes of Meeting dated 

16.01.2026 

4-7 

3. Annexure-2: Copy of the Minutes of Meeting 

10.02.2026 

8-10 

4. Annexure-3: Copy of the Minutes of Inspection 

dated 11.03.2026 

11-13 

5. Annexure-4: Copy of the Minutes of Inspection 

dated 08.04.2026 

14-16 

6. Annexure-5 (Colly): Copy of the communications 

issued to the SHO, Police Station Alipur 

17-24 

7. Annexure-6: Copy of the ATR submitted by the 

police department dated 05.05.2025 

25-47 

8. Annexure-7: Copy of the Minutes of Meeting dated 

05.05.2025 

48-50 

 

FILED BY: 

 

 

 

NEW DELHI                                                      JYOTI MENDIRATTA 

DATED: 07.05.2026                                       Advocate for the GNCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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